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Central take over of the    control of 

Brahmaputra Board 

3012. SHRI AMRITLAL BASUMA- 

TARY: Will the Minister of WATER 

RESOURCES be pleased to state; 

(a) whether the Central Government 
propose to take over the control of Brah- 
maputra Board in order to control floods 
in Assam; 

(b) whether any steps have since been 
taken  in     this   direction;  and 

(c) if so, what ar the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF WATER RESOURCES 
AND THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN- 
TARY AFFAIRS (SHRI M. M. JA- 
COB): (a) to (c) According to provi- 
sions of the Brahmaputra Board Act, No. 
46 of 1980, the Central Government has 
set up a Board in 1982 for planning 
and integrated implementation of the 
measures for the control of floods and 
bank erosion in the Brahmaputra Val- 
ley. The Board has since prepared draft 
masfer plans for the main Brahmaputra 
and the Barak     sub-basins. 

 


